
(c) whether Government explored the possibility of 
expanding exports of iron and steel to the rapidly 
growing South-East Asia and Chinese markets: and

(d) if so. the details thereof9

THE MINISTER OF STEEL AND MINISTER OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) The 
Expert Committee on Export of Iron and Steel set up by 
the Government has not yet submitted its report

(b) Does not arise in view of (a) above

(c) and (d), As per the existing policy, export of iron 
and steel is freely allowed. Export of iron and steel and 
its destination depend on several factors such as 
domestic and international demand, domestic price 
steel prices in importing countries etc These factors are 
usually dynamic and change frequently.

Construction of Airport at Bhuj

*116 SHRI PS. GADHAVI : Will the Minister of 
CIVIL AVIATION be pleased to state

(a) whether the land acquired by the Government
of Gujarat for the construction/upgradation of the airport 
at Bhuj has been taken over by Airport Authority of 
India:

(b) if so, the details thereof:

(c) the amount sanctioned by the Union Government 
for the purpose:

(d) the status of work at present:

(e) the steps being taken to complete the work
expeditiously: and

(f) the time by which the construction/upgradation 
work of the airport at Bhuj is likely to be completed9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M. 
IBRAHIM) : (a) and (b). 47.25 acres of acquired land 
has been handed over in July. 1996 to the Airports 
Authority of India for the construction of terminal building 
complex, parking apron and link taxiway

(c) to (f). Rs. 18 crores has been earmarked for this 
project during the 9th Five year plan and conceptual 
drawings are under preparation. No definite time frame 
for the completion of the project can be indicated at this 
stage.

[Translation]

Commissioning of TV Transmitter

*117 SHRI RAM TAHAL CHAUDHARY 
SHRI PR. DASMUNSI

Will  the M in is te r  of IN F O R M A TIO N  AND 
BROADCASTING be pleased to state :

(a) the number of TV transm itte rs  l ikely to be 
com m iss ioned  during the curren t year S tatew ise 
location-wise;

(b) whether the requisite staff have been provided 
for installation and maintenance of these transmitters:

(c) if so. the details thereof, location-wise:

(d) if not. the reasons for delay in this regard;

(e) the stage at which the matter of sanctioning staff
is pending:

(f) the expenditure incurred on these transmitters 
ready for commissioning State-wise and

(g) the es t im a ted  annua l e x p e n d i tu re  on 
maintenance and operation on these transmitters9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) . (a) to (g). A list indicating State-wise locations 
w he re  TV tra n sm it te rs  are te c h n ic a l ly  ready for 
commissioning and the position of staff available at 
each of them is given in the S tatement enclosed 
Whereas, transmitters where skeletal staff is available 
are only giving partial transmission for the present 
pending availabili ty of full complement of staff, the 
remaining transmitters will be commissioned into service 
on the sanction of requisite staff for the purpose.

2. The proposals for creation of posts are required 
to be approved by the Ministry of F inance These 
proposals are at various stages of processing

3. The estimated capital cost of a High Power TV 
Transmitter (VHF) Low Power TV Transmitter (VHF) and 
very Low Power TV Transmitter (VHF) is approximately 
Rs 8 crores Rs. 1 crore and Rs. 80 lakhs respectively 
Total capital expenditure on these 74 TV Transmitters is 
approximately Rs. 175 crores. The annual recurring 
expenditure on operation and maintenance of a High 
Power TV Transmitter, Low Power Transmitter and a Very 
Low Power TV Transmitter is approximately Rs 35 lakhs. 
Rs. 10 lakhs and Rs. 1 lakh per annum respectively.

STATEMENT

Locationwise List of TV Transmitters Technically Ready for Commissioning ana Position of Staff Thereon

State/U.T. Projects Position of Staff Sanction

1

Andhra Pradesh HPT : 
LPTs

Kurnooi
Bellampally
Pedanandipadu
Kadiri
Markapur

Not sanctioned 
5 posts sanctioned 
Not sanctioned 
-do-
5 posts sanctioned


